FINANCIAL EXPRESS
Sunday, August 20, 2023

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
EROS RETAIL PRIVATE LIMITED

1. Name of Corporate Person EROS RETAIL PRIVATE LIMITED

2.| Date of incorporation of Corporate Person |5 Apeil 2007

3.| Authority under which Corparate Registrar of Comparies, NCT of Delhy & Maryana
| Person s noarpraled fregistered

4.5 Cormorate identiy numbsr / limited liability |U45209DL.2007PTC161768
| dentity number of Corporate Person

5. Address of the registerad Office and Registered Office: 204, Ground/F/F Okhla Indl. Estate
| Principal office (7 any) of Corporate Persan | Ph-iil New Dethi, South Defi-110020 IN

6., Liquidation comnencement date of 14th August 2023
CorporatePersm A
7. Name address, emal address, telephone Name: Sanjay Agrawal
| number and the registration number of | Address: Plot No 29, Pocket -1, Jasola,
 the Liguidator New Dehi-110025
' E-Mail: ska%001@gmat com, ip.erosretaii@gmal. com
Mobile No.: 9810376790, 9811076790
Regn. No: IBBINPA-0011P-PO0494/2017-2018/10882

8 | Last date for sutmission of claims 13th September 2023

Notice is hereby givan {hat the EROS RETAIL PRIVATE LIMITED has commenced volntary hqudahcn

on14th August 2023.

The stakeholders of EROS RETAIL PRIVATE LIMITED are hereby called upon to subma a proof of their

claims, on or bafore 13th September 2023, to the fiquidator al the address menbaned against dem 7

The financial crediters shall submit $heir proof of daims by electronic maans anly. All ofher staksholders

may submit the proof of claims in parson, by postor by electronic means,

Submission of falss or misleading proofs of claim shall attract penalties. Sa
SANJAY AGRAWAL

Date: 18.08.202) Liquidator, EROS RETAIL PRIVATE LIMITED
Place: New Delh Regn. No.: IBBIIPADD1/1P-P004S4/2017-2018/10882
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